
?;entral Adn'ii ni strati ve Tribunal
Principal Bench

^vnTiew. Delhi , dated this the 8th November, 2001 .

V-RON'BLE MR. S.R. ADT.GE, VICE CHAIRMAN (A)
.•■-HQKI'BLE dr. A. VEDAVALLI, MEMBER (J)
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n.A. No. 216 of 2000

Krishan Kumar,
S/o Shri Khushal Chand,
Storeman,
Office of Dy. Chief Engineer (Const)/TKJ,
No r t h e r ri Railway,
TilaK Bridge, New Delhi .

Applicants
Kartar .Singh,
S/o Shri Khushal Chand

Versus

.Union of India through
the General Manager,

■ Northern Railway,
Baroda House, New Delhi

The Chief Administrative Officer (Genet),
Northiern Railway, Kashniere Gate,
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O.A. No. 224- of 2000

Brij Lai ,
S/o Shri Basanta Ram ' • "

•Jagat Pal Singh, '
S/o Shri Chander Pal Singh

Suraj Pal ,
S/o Shri Dawarika Prasad

R arne s 'a Cl"i and S i itg h,
S/o Shri Shiv Shanker Singh . . Applicants

Versus

Union of India through
the General Manager,
Northern Railway,
Baroda House, New Delhi .

The Chief Administrative Officer (Const),
Northern Railway, Kashmere Gate,
Delhi . .. Respondents

O.A. No. 23-5 of 2000

Banwari Lai ,
S/o St'l r i Ram Chan
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Applicants
Raj Karan Singh,
S/o Shri Lakhpat. Singh

Versus

Union of India through
the General Manager,
Northern Railway,
Baroda House, New Delhi

The Chief Administrative Officer (Const),
Northern Railway, Kashmere Gate,
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O.A. No, 2A2 of 2000

Frern Chand,
S/5hri Hans Raj

Respondents
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< Nathi Ram,
S/o Shri Bala Ram Applicants

Versus

Union of India through
the General Manager,
Northern Railway,
Baroda House, New Delhi . .

The Chief Administrative Officer (Const), /
Northern Railway, Kashmere Gate,
Delhi. . . Respondents

O.A. No. 25A of ZOOvQ

a

Srnt. Sujata Vaid,
W/o Shri Rattan Kumar Applicant

Versus

Union of India through
the General Manager,
Northern Railway, . '
Baroda House, New Delhi.

The Chief Administrative Officer (Const),
Northern Railway, Kashmere Gate,
De1h i .

O.A. No. 332 of 2000

Shri Mahipat Singh,
S/o Shri Keshar Singh

Respondents

Applicant

Versus

Union of India through
the General Manager,
Northern Railway,
Baroda House, New Delhi .

The Chief Adrninis Officer (Const),
Northerri Railway, Kashmere Gate, ^
Delhi , . . Respondents

c rfe'ca'. :

0?:/- ■ -

.I'TV

V>v

mt:



^  .

Q.A. No. 33S of 2000

Shri Girija Navidan,

■S/o Shri Balcsinvar Prasad .  . Applicant

k7

I..

•  ■ • r •

Versus

Union of India through
the General Manager,
Northern Railway, '
Earoda House, New Delhi.

The Chief Administrative Officer, (Const),
Northern Railway, Kashmere Gate,
De.lhi. . . Respondents

0■A. No. 412 o f 2000

•Shri Kane h a i i Y a d a v,
S/o Shri Kumar Yadav Appli cant

Versus

Union of India through
the General Manager,
?<o.!; I h-rrn Railway ,
Daio-ia [Icrise, New Delhi.

The Chief Administrative Officer (Const),
Northeirn Railway, Kashmere Gate,
Delhi.

The Assistant Engineer,
Northern Railway,
Panipat. .. Re spondent s

ORDER (Oral)

S.R. ADIGE. VC (A)

Heard both sides.

2. We are satisfied that the . claips of

applicants in all these five O.As are fully covered

by CAT, P.B. order dated 16.8.2000 in O.A. No.

1707/99 P.K. Gandhi &. Others Vs. Union of India &.

Anr. Nothing has been shown to us to establish that

the aforesaid order dated 16.8.2000 has been quashed,

set aside, stayed or modified.
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Under the circumstances these

disposed'^ in terms of; .the,;a^<^r^said. order ; dated
16.8.2000 , and-theiib^heQl^
be -extended to the present appMoants also. These
direct ions' : sho^fd ■
from the date of recdipt of a copy of this ordei . no
i/OStS .

J. . Let a coMy orr  this or'der, be placed

©ftch case reciuf u .
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(Dr. A. Vedaval1i)
Member

karthi k iL

V. w-^ iitcietary- - . ■
1 - uyt •fritnnsL

dis, itup-yvi fi.' "«4as&_.

-prypipp'-^^ry^
(S.R., Ad/ge)

Vice Chairman (A)
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